
 Fourteenth  Loksabha

 Session  :  7

 Date  :  22-05-2006

 Participants  :  Chatterjee  Shri  Somnath

 Title  :  Loss  of  lives  in  terrorist  attack  on  a  rally  at  Sher-e-Kashmir  Park  in  Srinagar  on  21  May,  2006.

 MR.  SPEAKER:  As  the  hon.  Members  are  aware,  on  21  May,  2006,  seven  persons  reportedly  lost  their  lives  and

 several  were  injured  when  terrorists  hurled  a  grenade  and  fired  indiscriminately  on  a  rally  at  Sher-e-Kashmir

 Park  in  Srinagar.  The  House  strongly  condemns  this  cowardly  act  of  violence.  The  House  is  of  the  firm  view

 that  such  desperate  acts  of  violence  would  in  no  way  effect  the  ongoing  endeavours  for  restoring  peace  in  the

 Valley.

 Let  us  take  this  opportunity  to  reiterate  our  resolve  to  eradicate  the  malaise  of  terrorism  and  rededicate

 ourselves  to  work  for  a  lasting  peace  in  Kashmir.  We  deeply  mourn  the  loss  of  lives  in  this  tragedy.  The  House

 may  stand  in  silence  for  a  short  while  as  a  mark  of  respect  to  the  departed.

 11.01  hrs

 The  Members  then  stood  in  silence  for  a  short  while.

 Unterruptions)

 श्री  रामजीलाल  सुमन  (फ़िरोज़ाबाद)  :  अध्यक्ष  महोदय,  सरकार  ने  इन  दो  वाँ  में  भ्रष्टाचार  को  छिपाया  है।  (व्यवधान)

 MR.  SPEAKER:  One  of  you  may  speak.  I  will  hear  your  Leader.

 Unterruptions)

 प्रो.  राम  गोपाल  यादव  (सम्भल)  :  अध्यक्ष  महोदय,  मैंने  क्वैश्चन  ऑवर  को  सस्पेंड  करने  का  नोटिस  दिया  है।  (व्यवधान)  एक  तरफ सरकार  की

 इन  दो  वाँ  की  उपलब्धियों  का  ढंका  बजाया  जा  रहा  है।  मेरा  आरोप  है  कि  इन  दो  वाँ  में  भ्रष्टाचार  को  छिपाया,  दबाया  और  बढ़ाया  गया  Vl...  (|

 aa)

 MR.  SPEAKER:  ।  will  allow  you  to  raise  it  at  the  proper  time,  Prof.  Ram  Gopal  Yadavji.

 Unterruptions)



 MR.  SPEAKER:  1  have  not  allowed  Adjournment  Motion.

 प्रो.  विजय  कुमार  मल्होत्रा:  अध्यक्ष  महोदय,  हमने  भी  नोटिस  दिया  el...  (व्यवधान)

 श्री  रामजीलाल  सुमन
 :

 अध्यक्ष  महोदय,  यह  बहुत  गंभीर  मामला  है।  ...  (व्यवधान)  इन  दो  वाँ  में  भ्रष्टाचार  को  बढ़ावा  देने  के  अलावा  कुछ  नहीं

 हुआ  Sl...  (व्यवधान)

 11.01  %  hrs.

 (At  this  stage,  Shri  Rajnarayan  Budholia  and  some  other  hon.  Members

 came  and  stood  on  the  floor  near  the  Table)

 MR.  SPEAKER:  Prof.  Ram  Gopal  Yadavji,  I  will  allow  you  to  raise  it  after  the  Question  Hour.

 Unterruptions)

 MR.  SPEAKER:  Please  do  not  do  this.

 Unterruptions)

 MR.  SPEAKER:  ।  appeal  to  you.  I  appeal  to  all  the  Leaders  let  the  Question  Hour  function.  Then,  you  raise  it.  I

 am  not  stopping  any  matter  being  raised.

 Unterruptions)

 अध्यक्ष  महोदय.  :  आप  इस  इश्यू को  12  बजे  उठाइये।

 (व्यवधान)

 अध्यक्ष  महोदय  :  किसी  की  कोई  बात  रिकार्ड  में  नहीं  जा  रही  है।  Do  not  record  it.

 (Interruptions)  ...*

 MR.  SPEAKER:  There  are  so  many  important  subjects.  I  have  allowed  them  for  discussion.  If  you  do  not  want

 to  discuss,  tell  us.  There  are  important  issues  to  be  discussed.  Notices  have  been  given  by  you  for  discussion  of
 various  important  issues.  I  am  prepared  to  hear  you.  After  the  Question  Hour,  we  shall  listen  to  you.  There  is
 no  difficulty  for  me  to  allow  it.

 Unterruptions)



 MR.  SPEAKER:  Sorry,  nothing  is  being  recorded.

 (Interruptions)
 *

 MR.  SPEAKER:  It  seems  that  some  of  the  hon.  Members  are  not  prepared  to  let  the  House  run.

 Unterruptions)

 MR.  SPEAKER:  Very  well!  The  country  is  seeing  all  this.  The  House  stands  adjourned  till  1  0’  clock.

 11.06  hrs.

 The  Lok  Sabha  then  adjourned  till  Thirteen  of  the  Clock.


